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[ Translation] 

Talks Regarding Darjeellng Hili Area 

*10. SHRI MAHENDRA SINGH: 

PROF. RAMKRISHNA MORE : 

Will the Minister of HOME AFFAIRS be 
pleased to slate : 

(a) tht ourcomr of the talks heJd by 
him with the Chief Minister of West Bengal 
and the GNLF leader during the last \\eek of 
June to resolve the problem of Darjeeling 
hill area ; 

(b) the issues on which ~ment was 
reached and the issues which remaineJ unre­
soJved and the reasons therefor ; and 

(c) the steps proposed to be taken to 
sort out the unresolved issues to bring nor­
malcy in the area ? 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) to (c). A state .. 
ment is given below. 

Statemeat 

In another n.''1und of talks on 25th July 
1988 the Chtef MJOlster \\'est Bengal, Shri 
Jyotl B3SU 8£10 GNLF Pr~ldent, Sbn Suhash 
Ghismg met m Delhi at the residence of 
Union Home Minister, Shn Buta SlOgh to 
arnve at a negotiated settlement of the pro­
blem of the Darjeeiing Hill areas. The 
meetmg ",as held in a cordIal atmosphere 
and the talks ended tn complete understand­
mg between both the partlel over tbe (or­
matIon of DarJeellOg Gorkha Hill Council. 
Various issues raised by Shri GhJsmg were 
discussed at thl~ tnparrite meeung. The 
final 19reement, ".hleh ~as reached in pnncl­
pIe, will be signed at Calcutta at a later 
date. The three partlclpanrs at the meetin. 
eJtpressed their sense of d~p gratitude (0 

the Prime Minister (or hIS help and coopera­
tion in finding a peaceful and negotIated 
solution to this problem. Thl~ round of 
talks followed an earlier tripartite meeting 
held in New Delhi on 29th June 1988. 

(Engluh) 

IDC'lustoo of Areas or Sodal (oncrro III 
lO-Polat Prog,....e 

·11. SHRIMATI BASAVARAJES. 
WARI : Will tbe Minister 0( PROGRAMME 

IMPLEMENTATION be pleased to atate : 

<a> whether tbe scope of 20·Point Pro­
gramme has been brosdened to bring within 
it~ ambit major areas of social concern ; 

(b) if so, what are such areas that have 
been included in the 20·Point Programme: 
and 

(c) whether some of the other important 
pIs regarding agricultural production and 
productivity are also proposed to be 
included ? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLE· 
MENTATION (SHRI MADHA VSINH 
SOLANKI): (a) to (c). A .tatement is 
JiveD be loy. . 

Statemeat 

(a) Yes, Sir. 

(b) The 20-Point Programme·S6 bas 
broadened its coverage to briDB withm its 
ambit a Dumber of major al't'lS of social 
concern such as increase in food production. 
clean drinking water, health facilitJes. accep­
tance of famil) plannlDg. expansion of 
education. equality for women, justice to 
Scheduled Caste5 and Scheduled Trilles. DeW 

opportunities for youth. housing for the 
under-privileged sectIons of the society, 
improvement of slums. protection of environ­
ment and responllive admlOistration. 

(c) The BOals regard,"g agricullural 
production and productivity are already 
included in Pomt No. 2 ~S(rateay for Rainfed 
A~rjcuJture) and Point No. 4 (Bigaer Har­
vests) of TPP-1986. 

DI.ft'SioD of FUDds for lUll De.rlopaleat 

• J 2. SHRl BIMALKANTI GHOSH: 

SHRI BHADRESWAR TANTJ : 

Will tbe Minister of PLANNING be 
pleased to state : 

(a) whether Government have ftCeiYed 
any reporu that lOme States have diverted 
tbe funds allotted (or hill dewlopmenC. 
asriculture and rural development and anti­
poverty PfOirammes ; 

(b) if 10, the names o( tbe Stata aDd 
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for what porpGle tbelc fuodt bavc been 
dMrted : 

(c) whether any steps have been taken 
1M penaUsin. tbe State which baYe diverted 
c.ntraJ funds earmarked for specific purpose 
In the Seventh Five Yea r Piau ; and 

(d) if 10, tbe details thereof? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMMB IMPLE· 
MENTATION (SHRI MADHAVSINH 
SOLANKI): <a) to (d). Information is 
being coJlected and will be laid on the Table 
of tho House. 

News Item CaptioeN 'Pall T~t Fires 
Delhi. Bombay RUg. vUssile' 

*13. SHRI LAKSHMAN MALUCK : 

SHPJ S.B. SIDNAL : 

Will the Minister of DEFENCE be 
pleased to state : 

(a) whelMf Governmenfs attention has 
been invited to the news item captioned 
uPak test fires Delhi, BombilY range miSSile" 
appearing in the 'Hindustsn Times' dated 
25 May, 1988 statins inter-aha tbat Pakis­
tan has test-fired a missile capable of carry­
ing a nuclear weapon which can reach New 
Delhi and Bombay ; 

(b) whether it has bten also stated that 
the missile IS of 'home design' but produced 
wnh the belp of Chlncsc experts; and 

(c) If 10. tbe Government's reacttOD in 
this reprd 7 

THE MINISTER OF DEFENCE (SHRI 
(K.C. PANn: (a> and (b). Yes. SIr. 
GOYCII'llIDeot bave ICeD tbe PrM1 report. 

(c) A constant watch is beina maintained 
on atl dew)opmeou which have a bearina on 
OUt oatiooaJ security and appropriate 
........ are lakea from lime to time to 
lIlJure (WI defence preparedness. 

SIaootMta Dowa or ........ Aircraft 

.14. SHRI CHH.""BHAI OAMIT : 

SHill BANWARJ LAl PUJt.OHIT: 

Will &be MiDiseer of BX11IR.NAL 

AFFAIRS be ,...,. to state : 

(a) whether India has lodged aoy pro­
test wi th the US Government for sbootina 
down an Iranian civilian aircraft in which 
Indians aJso became victims; 

(b) whether India bas asked the US 
Government to compeDJaIe the famities of 
the Indian victims ; 

(c) if so, the detai1s thereof' ; and 

(d) the reaction of US Government 
thereto? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SRRI K. NAlWAll SINGH): (a) India 
bat deplored dais incident IDCI called upoD 
the US Government to ilWatiaate into die 
circumstances that led to it. 

(b) to (d). The US Government ... 
offered compensation to the victim. of this 
tragedy. 

DacvlMtata P1IblisIIN .. tlae nw. Rep'" 
Alk-ged Pa,--.t of C_.._ .. 

Howitzer Deal 

* 1 S. PROF. MADHU DANDAVA TE : 

SHRI SHARAD DIGHE : 

Will the Minister of DEFENCE be 
pleased to state : 

<a) whether the attention of the Govern­
ment has heeD drawn to "The Hmdu" of 
June 22, 1988 pubhsbing documents n:prd. 
ina al~ pa,meat 01 commitsiGal to 
Howitar dDal ; 

(b) ir 50. whether Government haw 
made inquiry into the doc:umeots publisbed 
in "The HJOdu" ; 

(c) if so, the findinas of the inquiry; 
and 

(d) the act.Ql tat_ qaiast mo. ra.M 
IUlte, ? 

TH6 MINISTER OF DBFIiNCE (SHIU 
K.C. PANT) ~ (a) to (d). The aown.a.. 
bas teeo the materUlJ published lD 7be 
HlDdu' dated lloc1 Ju-. 1911 PQI'POItiIta to 
reIue to aarocmeeb ~adod b, MIL Wan 
with certaID r.... UMI lad... 8,.. MId 
abe aIJcwod..,..._. ... ." ..... --


